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NHRC notice to
govt over ‘soldier
in Pak prison
since 1965 war’

Bhubaneswar: National Hu-
man Rights Commission
(NHRC)hasasked the Centreto
submit reports within four
weeks on claims that an Army
jawan from Odisha untraced
since the 1965 war is languish-
ing in a Pakistan prison. If
true, Ananda Patri would be 95
now, reports Hemanta Prad-
han. NHRC’s notices to the
ministry of home affairs
(MHA) and ministry of exter-
nal affairs (MEA) on Ananda
come 59 years since his disap-
pearanceand 21 yearsafter his
family claimed having seen
hisphotoinanewspaperasan
“Indian prisoner of war” in
Pakistan. Friday’s notices fol-
low a petition by Radhakanta
Tripathy, a rights activist and
lawyer helping the soldier’s
family.
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NHRC notice to govt
over ‘soldier in Pak
prison since 1965 war’

Hemanta.Pradhan
@timesgroup.com

Bhubaneswar: National
Human Rights Commis-
sion (NHRC) has asked the
Centre to submit reports
within four weeks on
claims that an Army jawan
from Odisha untraced
since the 1965 war is lan-
guishinginaPakistan pris-
on. If true, Ananda Patri
would be 95 now.

NHRC's notices to MHA
and MEA on Ananda come
59 vears since his disappear-
ance and 21 vears after his
family claimed having seen
his pic in a newspaper as an
“Indian prisoner of war” in
Pak. Friday’s notices follow
a petition by Radhakanta
Tripathy, a rights activist
and lawyer helping the sol-
dier’s family.

Ananda’sfamily thought
hehaddied in the war till his
son Bidyadhar (68) claimed

tohave seen the photo in 2003
as a prisoner in Kot Lakhpat
Central Jail, Lahore. Anan-
da, a native of Kalyvani vil-
lage in Bhadrak district’s
Dhamanagar area, was a se-
poy in the Army’s Corps of
Engineers Personnel. He
had also fought in the 1962
war with China.

Family members claim
they came to know that
Ananda lost his memory,
referring to himself as
“Nasim Gopal”. After all ef-
forts to get him back failed,
they approached NHRC in
2021 through lawyer Radha-
kanta.

NHRC had sought infor-
mation from MEA, which
replied that it was a matter
related to the defence min-
istrv as Ananda was with
the Army. The case was
closed in August last year. It
has been reopened follow-
ing Radhakanta’s fresh
plea.
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NHRC notice
over ‘soldier
.~ inPak prison
. since 1965 war’
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@timesgroup.com

Bhubaneswar: National
Human Rights Commis-
sion (NHRC) has asked Cen-
tretosubmitreports within
four weeks on claims that
an Army jawan from Od-
isha untraced since the 1965
war is languishing in a Pa-
kistan prison.

If true, Ananda Patri
would be 95 now.

NHRC'’s notices to MHA
and MEA on Ananda come
59 wvears since his disap-
pearance and 21 years after
his family claimed having
seen his photo in a newspa-
per as an “Indian prisoner
of war” in Pakistan.

Friday’s notices follow a
petition by Radhakanta
Tripathy, a rights activist
and lawyer helping the sol-
dier’'s family.

Ananda’'s family had
thought he had died in the
war till his son Bidyadhar
(68)claimed to haveseen the
photo in 2003 as a prisoner
in Kot Lakhpat Central Jail,
Lahore. Ananda, a native
of Kalyvani village in Bha-
drak district’s Dhamana-
gar area, was a sepoy in
the Army’s Corps of Engi-
neers Personnel. He had al-
so fought in the 1962 war
with China.
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NHRC notice to govt over soldier
in Pakistan prison ‘since 1965 war’
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@timesgroup.com

Bhubaneswar: National Human
Rights Commission (NHRC) has
asked the Centre to submit reports
within four weeksonclaimsthatan
Army jawan from Odisha untraced
since the 1965 war is languishing in
a Pakistan prison. If true, Ananda
Patri would be 95 years old now.
NHRC’s notices to the ministry
of home affairs (MHA) and minis-
try of external affairs (MEA) on
Ananda come 59 years since his dis-
appearance and 21 vears after his
family claimed having seen his pho-
to in a newspaper as an “Indian
prisoner of war” in Pakistan. Fri-

Ananda Patril's family
thought he had died

in the war till his son
Bidyadhar (68) claimed
to have seen his photo in
2003 as a prisoner

in a Lahore jail

day's notices follow a petition by
Radhakanta Tripathy, a rights ac-
tivist and lawyer helping the sol-
dier’s family.

Ananda’sfamily thought he had
died in the war till his son Bidyad-
har (68) claimed to have seen the
photo in 2003 as a prisoner in Kot
Lakhpat Central Jail, Lahore.

Ananda, anative of Kalyanivillage
in Bhadrak district’s Dhamanagar
area, was a sepoy in the Army’s
Corps of Engineers Personnel. He
had also fought in the 1962 war with
China. Family members claim they
came to know that Ananda lost his
memory, referring to himself as
“INasim Gopal”. After all efforts to
get him back failed, they ap-
proached NHRC in 2021 through
lawyer Radhakanta.

NHRC had sought information
from MEA, which replied that it
was a matter of the defence minis-
try as Ananda was with the Army.
The case was closed in August last
year. It has beenreopened following
Radhakanta’s fresh plea.
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NHRC notice to government over soldier in Pakistan prison since
1965 war

https://timesofindia.indiatimes.com/india/nhrc-notice-to-government-over-soldier-in-
pakistan-prison-since-1965-war/articleshow/108374144.cms

BHUBANESWAR: Fifty-nine years since he went missing after the India-Pakistan war
and 21 years after his photograph surfaced in a newspaper advertisement, the NHRC
has sent fresh notice to the ministry of home affairs (MHA) and ministry of external
affairs (MEA) to submit action taken reports within four weeks about Indian Army jawan
Ananda Patri, said to be in a Pakistan prison since 1965.

Friday's directive comes following a fresh petition submitted by rights activist and lawyer
Radhakanta Tripathy on the basis of a letter sent to the secretary of Zilla Sainik Board,
Balasore, by Dhamanagar police station on February 19.

Ananda, a native of Gandhighat Sasan under Dhusuri block of Bhadrak district, was a
sepoy in the Corps of Engineers Personnel. He was part of the 1962 and 1965 wars
against China and Pakistan. Ananda did not come back home after the 1965 war.
Family members thought he had died in the war till his son Bidyadhar came across his
father's photograph in a newspaper advertisement in 2003 regarding an Indian prisoner
of war languishing in Kot Lakhpat Central Jail, Lahore, Pakistan.

Family members came to know Ananda had lost his memory and had been referring to
himself as Nasim Gopal. After all efforts to get him back failed, the NHRC was
approached in 2021 through Radhakanta. Acting on the petition, the NHRC had directed
the MEA to take appropriate action in this matter. However, the ministry stated in its
reply that it is the responsibility of the defence ministry as Ananda was with the Indian
Army. The case was closed on August 25 last year but has been opened again
following Radhakanta's fresh plea.

If alive, Ananda would be 95-year-old now. Family members stay in Kalyani village
under Dhamanagar block of Bhadrak district and are still waiting for Ananda's return.
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NHRC notice to
govt: Soldier in
Pak prison
‘since 1965 war’

Hemanta.Pradhan
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Bhubaneswar: National Hu-
man Rights Commission
(NHRC) has asked the Centre to
submit reports within four
weeks on claims that an Army
jawan from Odisha untraced
since the 1965 war is languish-
inginaPakistan prison. If true,
Ananda Patri would be 95 now.
NHRC’s notices to the MHA
and MEA on Ananda come 59
years since his disappearance
and 21 years after his family
claimed having seen his photo
in a newspaper as an “Indian
prisoner of war” in Pakistan.
Friday’s notices follow a pet-
ition by Radhakanta Tripathy,
a rights activist and lawyer
helping the soldier’s family:
Ananda’s family thought
he had died in the war till his
son Bidvadhar (68) claimed to
haveseenthe photoin2003asa
prisoner in Kot Lakhpat Cen-
tral Jail, Lahore. Ananda, a
native of Kalyani village in
Bhadrak district’s Dhamana-
gar area, was a sepoy in the
Army’'s Corps of Engineers
Personnel. He had also fought
inthe 1962 war with China.
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NHRC notice to
govt over jawan
in Pak prison
‘since 1965 war’
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Bhubaneswar: National Hu-
man Rights Commission
(NHRC) has asked Centre to
submit reports within four we-
eks on claims that an Army ja-
wan from Odisha untraced sin-
ce the 1965 war is languishing
in a Pakistan prison. If true,
Ananda Patri would be 95 now.

NHRC's notice to the mini-
stryof homeaffairs(MHA)and
ministry of external affairs
(MEA) on Ananda come 59 ye-
ars since his disappearance
and 21 yearsafter hisfamily cla-
imed havingseen his photoina
newspaper as an “Indian priso-
ner of war” in Pakistan. Frida-
y's notices follow a petition by
Radhakanta Tripathy, a rights
activist and lawyer helping the
soldier’s family.

SON CLAIMS TO HAVE
SEEN PHOTO IN 2003

Ananda’s family thought
he had died in the war till his
son Bidyadhar (68) claimed to
have seen the photo in 2003 as a
prisoner in Kot Lakhpat Cen-
tral Jail, Lahore. Ananda, a na-
tive of Kalyani village in Bhad-
rak district’s Dhamanagar
area, wasasepoy inthe Army’s
Corps of Engineers Personnel.
He had also fought in the 1962
war with China.

Family members claim
they came to know that Anan-
dalost hismemory, referringto
himself as “Nasim Gopal”. Af-
ter all efforts to get him back fa-
iled, they approached NHRC in
2021 through lawyer Radha-
kanta. NHRC had sought infor-
mationfrom MEA, whichrepli-
edthat it wasamatterrelatedto
the defence ministry as Anan-
dawas with the Army. The case
was closed in August last year.
It has been reopened following
Radhakanta’s fresh plea.
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NHRC notice to
govt over ‘soldier
in Pak prison
since 1965 war’

Bhubaneswar: National Human
Rights Commission (NHRC) has
asked the Centre to submit reports
within four weeks on claims that an
Army jawan from Odisha untraced
since the 1965 war is languishing in
a Pakistan prison. If true, Ananda
Patri would be 95 now.

NHRC’s notices to the ministry
of home affairs (MHA) and minis-
try of external affairs (MEA) on
Ananda come 59 years since his dis-
appearance and 21 years after his
family claimed having seen his pho-
toinanewspaperasan “Indian pris-
oner of war” in Pakistan. Friday's
notices follow a petition by Radha-
kanta Tripathy, arights activistand
lawyer helping the soldier’s family.

Ananda’s family thought he had
died in the war till his son Bidyad-
har (68) claimed to have seen the
photo in 2003 as a prisoner in Kot
Lakhpat Central Jail, Lahore.
Ananda, a native of Kalyanivillage
in Bhadrak district’s Dhamanagar
area, was a sepoy in the Army’s
Corps of Engineers Personnel. He
had also fought in the 1962 war with
China. Tnn
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NHRC notice to govt over soldier
In Pak prison ‘since 1965 war’

Hemanta.Pradhan
@timesgroup.com

New Delhi: National Human
Rights Commission (NHRC)
has asked Centre to submit
reports within four weeks on
claims that an Army jawan
from Odisha untraced since
the 1965 war 1s languishing in
a Pakistan prison. If true,
Ananda Patri would be 95
now. NHRC’s notices to the
ministry of home affairs
(MHA)and ministry of exter-
nal affairs (MEA) on Ananda
come 59 years since his disap-
pearance and 21 years after
his family claimed having
seen his photo in anewspaper
as an “Indian prisoner of
war” in Pakistan. Friday’s
notices follow a petition by
Radhakanta Tripathy a
rights activist and lawyer
helping the soldier’s family.

Ananda’s family thought he
had died in the war till his son
Bidyadhar, 68, claimed to
have seen the photo in 2003 as
a prisoner in Kot Lakhpat
Central Jail, Lahore. Anan-
da, anativeof Kalyanivillage
in Bhadrak district’s Dhama-
nagararea, wasasepoy in the
Army’s Corps of engineers
personnel. He had also fought
in the 1962 war with China.

Family members claim
they came to know that Anan-
da lost his memory, referring
to himself as “Nasim Gopal”.
They approached NHRC in
2021 through lawver Radha-
kanta. NHRC had sought in-
formation from MEA, which
replied that it wasa matterre-
lated to the defence ministry.
Thecasewasclosed in August
last year: It has been reopened
following Radhakanta’s fresh
plea.
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HIFE Sita 1 YR&T W AP AHENUSR TN Ugar Are

https://citynewsrajasthan.com/panther-reached-the-center-of-bundi-city-forest-officials-
kept-sleeping-panic-spread-among-people

§dl1 AJIR Gag §dt WeR il die Wil e ¥ 3 HUT Wieay A W 97 siid YR (wild
animal panther) & Tgd- ¥ T+ tha T $HT RieTH I8 R Fowad gd TR T
e & A R H it g (Panther also captured in CCTV camera of a house) |
7| BIATidh o) XMH d - fUTT &1 EH TR B Jamid Xg! did SU®! dal dbis gadc
ToR gl 37T |

AFAIYSR TN | Rreraa

3R &7 ¥ e ey & saied aeng 0 & Uga- R AMG Siiad &1 WX
(Danger to human life) 1 ATH AP AFANTUPR TN T Ugd 7T § IRTSIRI UG
BT HHCI D HaW THY THT A 3 AHA H AP FAHANIBR AT & el & M
fRIHTad gof Hald g3 3 HFa Siiaq & o TR WerT 9d1d §2 3= sital ¥ & & @
D1 JR&M AT A DI A7 DI g

AT Sita-T GR&m Jat-uf¥ g -awr=r 2wt

HHATYSR SN & 3eh& &b TH aol TH AT 3 Bl b Aa Siia b1 GR& Bl o=
TIYfHeRdT S ST 9Tfed 19 f[aHTT & droRare! ¥ TR SRR &5 ¥ WER & srerd Ugd

a1 I8 gHagef ]
SiTd 3R SRfarg & /i

M A el b T a1 & I A1y {6 7Fa Siad & oy ifae a1 St foren
T ¥ RI&T g8 WR g SR et off Hiod R 97 &7 9 a1eR Fhaax aMa ot e
g7 71q ST8f Ad Siiae &1 a8 981 W 9 Ugd U I3q 9R HTHd & Wird 3R it &
fovg B Hriad S TR IS Tard ISHT 6 1 SR @ b VR o1 g a1
g gdl forem TeaTed R WER & dided Ugd 7 3R a9 AR & ISR el
g 9Id B |
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NHRC notice to govt
over ‘soldier in Pak
prison since 1965 war’
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@timesgroup.com

Bhubaneswar: National
Human Rights Commission
(NHRC) has asked the Cen-
tre to submit reports within
four weeks on claims that an
Army jawan from Odisha
untraced since the 1965 war
is languishing in a Pakistan
prison. If true, Ananda Patri
would be 95 now.

NHRC’s notices to MHA
and MEA on Ananda come 59
yearssince hisdisappearance
and 21 years after his family
claimed having seen his picin

a newspaper as an “Indian
prisoner of war” in Pak. Fri-
day’s notices follow a petition
by Radhakanta Tripathy, a
rights activist and lawyer
helping the soldier’s family.
Ananda’s family thought
he had died in the war till his
son Bidyadhar (68) claimed to
have seen the photo in 2003 as
a prisoner in Kot Lakhpat
Central Jail, Lahore. Ananda,
a native of Kalyani village in
Bhadrak district’s Dhamana-
gar area, was a sepoy in the
Army’s Corps of Engineers
Personnel. He had also fought
in the 1962 war with China.
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uf 3w ST HeRRaTel! § g1 ¥8 AT ATERI & faRiY § SITaret ISTedt
1y Afder wfufa
https://www.sudarshannews.in/news-detail.aspx?id=103139

Ui Sd & TexraTel! § Afgarsl R 81 I8 AR Id WewHd o | gg TR fiar
FI v g

Ui §d & Gexrarel! H Afgars R 8) I AR AId WeoHd o & | Ig TR fiar
1 v & | gH A I &1 Gl W3 U Afga 814 o Iuid Wi agi Afgarsh & faws gl
T8 § 3IRTHl R IS HRIATE! 781 81 381 5

Buryeft ot fay 7 ufaRmer H= ard AR sen # A, Aoy afgarsit &1 i iR
3T Iadte auT fig i ® |

UBd $© I Y 24 TRIAT 70 & 59 HHGI! & T FrHTiore aT-a11 5 9-fe g lg@ms ¢
L

RIS BT AR, SATHING Il B Aichdd], e GHUS 3R SRS Bl SRIgferd de
& YU XY BT GI&T P Y 3idd WiSIers ¢ I Uy b Wsuls, ATy Afgen
S{TANT, ST AFAIIBR ST, T Y S SMANT 7 G BT TR bl F8Td
Ra T TRITSH GRT P S sl A AdTS S & J1e HY I0T WBR 1 3R A i i Hrfarst
1 BT 3R ORI Y U HT warg o} A1 a1 Sfess W AW DI WiveIidd I dgMH
BT YU BT I TRBR 1 819 AFRIB T BT UR=IS 8 |

I YT AT BT TRV B § 3R I9h! 1ol < fea & 3wd el 3l
Tzl iR IR-IR FAT@R 3R I76T T It HRA & RIU MeSTal WG oI TRy
1 o0 TRHR BT 33 e 8T & T Ul 81 67 § Tt T 00 o Rl & U He A &
dc YMeoiel UG &1 FIRURY THd 81 Urs B 1 31ufd Io0 WHR A Wewiel A B gaH B &
YT DR BT Y|

Y FHTS D1 HIeh ool I bl & dTet 39 gHIagu fRUfd & forg Iy Afdept wifa o1 a8
AT HRAT SRIBRY HSd A ST WBR BI Hal AT Hal § Td 37 difga
Higerail & Ui 37Ul TacT o BHRd §U hg PR, Gferd Td Sid Toirdl J fae Hrdl
? I Tt sraiferst ) poRaw < fear smu) ary g difsa afgarsht & wRifRe ik AR
SUAR B 3R G 370 a1 B IR P1 AT |
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AT SHATIR b1 HIT &1 3T TS Ui & BT & Ul FaaT et Hd §U Y
JfdwpT TfRfa = T8 Y 1 I8t § 1 39 gavmf fufa & g9 omud i g1 3 &
Ui fAeR g1pR 3MaT I3 & 3P Ted W g1 A g1 I Ui 1 79 H 3T
U ST 3R SHR B AFBTT S 37 9811 b1 TUREHT Gl & ot TR 3
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NHRC notice to govt over ‘soldier in Pak prison since 1965 war’

Hemanta.Pradhan
@timesgroup.com

Bhubaneswar: National
Human Rights Commission
(NHRC) has asked the Cen-
tre to submit reports within
four weeksonclaims thatan
Army jawan from Odisha
untraced since the 1965 war
islanguishing in a Pakistan
prison. If true, Ananda Pa-
tri would be 95 now.

NHRC’s notices to MHA
and MEA on Ananda come 59
vears since his disappear-
ance and 21 years after his
family claimed having seen
his pic in a newspaper as an
“Indian prisoner of war” in
Pak.

Friday's notices follow a
petition by Radhakanta Tri-
pathy, a rights activist and
lawyer helping the soldier’s
family.

Ananda’s family thought
he had died in the war till
his son Bidyadhar (68)
claimed to have seen the pho-
to in 2003 as a prisoner in
Kot Lakhpat Central Jail, La-
hore.

Ananda,anativeof Kalya-
ni village in Bhadrak dis-

trict’s Dhamanagar area, was
a sepoy in the Army's Corps
of Engineers Personnel. He
had also fought in the 1962
war with China.

Family members claim
they cameto know that Anan-
da lost his memory, referring

to himself as “Nasim Go-
pal”. After all efforts to get
him back failed, they ap-
proached NHRC in 2021
through lawyer Radhakan-
ta.

NHRC had sought infor-
mationfrom MEA, which re-

plied that it was a matter re-
lated tothe defence ministry
as Ananda was with the Ar-
my. The case was closed in

August last year.

It has been reopened fol-
lowing Radhakanta’s fresh
plea.
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NHRC notice to govt over soldier
in Pakistan prison ‘since 1965 war’

Hemanta.Pradhan@timesgroup.com

Bhubaneswar: National Human Rights Com-
mission (NHRC) has asked Centre to submitre-
ports within four weeks on claims that an Ar-
my jawan from Odisha untraced since the 1965
waris languishing in a Pakistan prison.If true,
Ananda Patri would be 95 now.

NHRC'’s notices to the ministry of home af-
fairs (MHA) and ministry of external affairs
(MEA)on Ananda come 59 years since his dis-
appearance and 21 years after his family
claimed having seen his photo in a newspaper
asan “Indian prisonerof war” in Pakistan. Fri-
day’s notices follow a petition by Radhakanta

Tripathy, a rights activist and lawver helping
the soldier's family. Ananda’s family thought
he had died in the war till his son Bidyadhar; 68,
claimed to have seen the photo in 2003 as a pris-
oner in Kot Lakhpat Central Jail. Lahore.
Ananda, anativeof Kalyanivillage in Bhadrak
district’s Dhamanagar area, was a sepoy in the
Army’s Corps of engineers personnel. He had
also fought in the 1962 war with China.

NHRC had sought information from MEA,
which replied that it was amatter related to the
defence ministry as Ananda was with the Ar-
my. The case was closed in August last year: It
has been reopened following Radhakanta’s
fresh plea.
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SUTFAY 9 JFezraTel ¥ afgars & AT &t 718 gavdr &7 faRIY Fd §U B U™ DI
T

https://udaipurkiran.in/hindi/abvp-protested-against-the-brutality-against-women-in-
sandeshkhali-and-demanded-justice/

3THTAY A Hel- A3l o FRIATH AT AR Tg ol Hdl

Guwahati , 10 AT . 3iRad HRTT faemff uftwe (srvifaw) A omat ggt ter foiy af & SIvg
West Bengal & =1l 24 TRIMAT foldt & HeRraret & H Afarsft & W1 §U SMMA fAEaR
ﬁﬁ?ﬁmﬁ% G{lﬂﬁqefWTﬁfﬂggE'WState governmentmtﬁmﬁwm
e TrRaTell & SN Y YIS PR ARt & AH-THIH &1 g a1 T4 B, U8 $d gUe &
3R AT B YHIR HAT 3.

3JYTFIT BT Guwahati wmﬁ 3{TST Guwahati WQWWWWW
BT 3o fora, R Texrareht & forw <urr &t 77T & 1Y Ybe! SET 7 3HIfdu &1 @awt
3R URex QB HIT for, Q?Qﬁﬂ'ﬁf%al'l?{, West Bengal DI Chief Minister AT §ToIl BT
WW%&TW HYTfag GuwahatiW%student a7 U= FUH H Yexraral H
YT TeTe & forg Sroeht g fofdT saed &, STgt HMadT &1 wafdhd fadl T B, 35
S UR 3URTY &1 ST DI S AG Chief Minister & dd | 81 %81 8. 3611 Hgl & T8
I IHATS .

West Bengal%ﬂmwaﬁﬁlomﬁaﬁﬁwéﬁaﬂqWest Bengalfftﬁﬁj@'[
3mfae Tfafafrt &1 yeiprr fban. ==i & ERM, s M Ue-Tg Jrm- 3 § 5 33
e urel & Adrelt 7 fig Wi ¥ Arafert asfeal iR Afearsil @) ugwH #R 37 3Ugd
forar, 3% urel sriag o T SR 39 WR foFF o e, difedl #f ¥ sif¥eiwr seid fUset
wifaat 3R gl Srontadl @ Fsfid 2. fifsdl & uRaR) & ST d I s 3818
= 3T UPR & TRSIT ge3ft 3R 39 R fHY U AR ¥ yaid o SI™1 T 3.
Wﬂmﬁﬁﬁmm, West BengaIII'%FITChief Minister%W&Mﬁaﬁ@fW
3R AMRI® U F UdIfSd B, State government & RIATH fARIY Udbe B & forg 3mi
3 S,

3UTIAT = AT 1 ¢ fob FeneRt oréf o e gRT FeRraelt &1 Afgersi o1 2iwor fobar S
81§, 37 3reId 1A UG B3 & fo1y g urel, A1 Higel ST, ASHY HHTNIDR SN,
TP SFGRI ST STANT SIR PN SR S ST I b T GIAENT Bl T b 3.
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J{UTIIT A IS Police GRT 3T A A IId HIAT HRATS 7 B Bl ddx HF Police FT HaT
DT,

3UIFAT Guwahati TETR $HTS - RTATRGRY & TTeq ¥ IFUfa &1 ugd &t 1o Ot fas
8, Foraw U 4Ei W & 31 fodl T 8. S{HTTAT Guwahati AR 36T A 3ad g Bt
S P} HRT &1 § SN HIFd THS &) THAR fhan g, o difsdl & = fira 9.

31Tl & ORIy W= & S1uIfau & Ue=T Ug e il WiHid $HR o2, THS &gy daxg it
HIAAT, Guwahati AEFTR HAT WHT gTalTs, AEHTR Ug W3 sifod Tar 3R gfed dicot
o 3reae AT ST, AN SHT, YT Yoo = UHE FU § YFT for,




